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Payment of Bills for Construction of 
Temporary 'Sheds In Meghalaya

1 4380. SHRI P. A  SA N G M A :  W ill
the Minister of WORKS AND HOUS-
ING AND SUPPLY AND REHABILI-
TATION be pleased to state:

(a) whether  Government  had  re-

ceived any memorandum from  the 
petty  contractors o f   Garo Hills, 
Megahalaya  regarding  the  non-pay-

ment of their bills for construction of 
temporary sheds for the accommoda-
tion of the refugees from the  then 
East Bengal  (now Bangladesh)  dur-
ing 1971 War; and

(b) if so,  the  amount  involved 
therein and the reaction of  G overn-
ment thereto?

THE  MINISTER  OF  STATE  IN  
THE MINISTRY OF  WORKS  AND 
HOUSING AND  SUPPLY AND RE-
HABILITATION  (SHRI RAM  KIN- 

K A R ): (a) Yes Sir.

(b)  As  reported  by  the  Government  

of Meghaya, the net amount payable 

to the contractors comes to  Rs. 
S,73 067.00.

Since the agreement for construc-
tion of these relief camps was between 
the Meghalaya Government and the* 
contractors, the State Government has
been advised to dispose of the matter.
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